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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERAB*D BENCH

AT HYDERABAD

ORIGINAL APPLICANTION NO, 236/96

DATE OF ORDER _: 26-06-1998,

Between :-

V.Dayanandam

... Applicant
And ‘

1. Divisional Rasilway Manager,
S.C.Railway, Vigsyavads-520001.

2. Genersl Manager,
SC Rlysg, Rail Nilayam,
Sec'bad-500371.

3., The Secretary,
Railway Beard, -
Rail Bhavan,; New Delhi,
4. Smt.A.Sujatha

«++ Respcndents

Counsel for the Applicant Shri G.V.Subka Rgae

Coeunsel for the Respondents : Shri V.Bhimanna, CGSC

CORAM ¢

THE HON'BLE SHRI R,RANGARAJAN : MEMBER (A)

_THE HON'BLE SHRI B,S.JAI PARAMESHWAR :  MEMBER (J)

(Or@der per Hen'ble Shri R.Rangarajan, Member (A)

LA B 2.

).
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Heard Sri V.Bhimanna, standing ceunsel fer the res-

pondents, Respondent Ne.4 called absent,

2. This OA égs filed praying fer a directien te the
respondents to rromete Respondent No.4 in her turn as and when
next vacancy arises in the post of Head Clerk and net te revert

the applicant by premoting Respondent Ne.d4.

3. An interim crder was passed in this case en 20-2-96

whereby status-que I®-—xR was ordered to be maintained.
L

4, In view of the agbheve interim dérection, it is stated
that the applicant was centigyeé ag Head Clerk. Téday-@xrﬁgf Office
Order‘Na.B/P_535/I/C/Vel.3 dt.18-7-96 was preduced by standihg ceunsel
for the respendents. Frem'thisuoffice order; it is seen that the
'a%pliqgﬁt vas all@weé to csntinﬁe en regular basis on being placed

en the select list in the pest of Head Clerk in the scale of pay

" of Rs.1400-2300 (RSRP). This Office erder is taken on record,

5. 'In view ef the office order referred to above, the
CA has beceme infructugcus, Hence the CA disbesgd of as having beceme

infructueus. N¢ cests.
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ﬁi DA.236/56

f} The Divxsznnal Railuway Manager, SaCQRallway, ijayauada._
2% Tha Ganaral Manager, SC Rlys, Rail Nilayam, Secunderabad.

o ‘ ‘3%' The sgcretary, Railuay Bnard, Rail Bhavan, New Dalhl.
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+  One copy to ﬂr. G U.Subba Rao, Aduocata, CRT., Hyd.

5, Ons copy to m;._Ufahimanna, ‘Add1CGSC., CAT., Hyd.
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&% Ona caopy to DeRe(A), CAT., Hyds

7. DOne copy to duplicatd:
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IN THE CENTRAL ADMINISTRATIVE TRISUNAL
'"HYDERA BAD BENCH HYDERABHD

THE HON'SLE SHRI R,AENGARAIJAN ¢ M(A)
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. AND

THE HON'BLE SHRI B.3,JAI FARAMESHWAR
M (3)
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. ADMITTED AD IHTEAIM D IRECTIINS
- ISSUED C
ALLOJED

DISPOSED OF WITH DIRECTIONS
B e —- - .
DISMISSED

DISMISSED AS I THDRAWUN

- DISMISSED FOR[DEFAULT

ORDERED/REJECITED
NO ORDER AS T2 COSTS
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